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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  1126/2022

SAURAV DAS                                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)
(FOR ADMISSION )
 
Date : 09-01-2023 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE M.R. SHAH
         HON'BLE MR. JUSTICE C.T. RAVIKUMAR

For Petitioner(s) Mr. Prashant Bhushan, AOR
                   Ms. Ria Yadav, Adv.                   
                   
For Respondent(s)
                    
          UPON hearing the counsel the Court made the following

                             O R D E R

Heard Mr. Prashant Bhushan, learned counsel appearing for the

petitioner.

Order reserved.

(MEENAKSHI  KOHLI)                              (NISHA TRIPATHI)
ASTT. REGISTRAR-cum-PS                        ASSISTANT  REGISTRAR
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